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Shrlmati Tara 8apre: Wh)' is it that 
there is no such provision? 

SIIrl B. S. Murthy: That is why 
we are asking hon. Members to help 
us in bringing a legislation. 

So.e hOD. Members rose-

Mr. Speaker: Shrimati Dr. Sushlla 
~  hear her. She was not 

onty Health Minister. she is a doctor 
herself. 

AD hoD. !\'.IclIlber: And a iady Mem-
bcr. 

Br. SWihiia Nayar: Is it not a fact 
that all that is contemplated by tne 
ShantilaJ Shah Committee is to enlal'ge 
lIpon th!" definition of health so that 
along wi1h physical health and dan-
ger to life which permits abortion at 
prasent the Committee included cer-
tain aspects of mental health and 
otiler f:ldors so that those on whom 
pregnancy has been forced and those 
who may beeome virtims of disease. 
physical or mental. as a result of that 
pl'eIIIlancy may have the option t<l 
ha.e abortion 

Sui B. S. Murthy: I accept the ex-
planation gh·cn. 

Some hOD. Members rose-

Mr. Speaker: Now we should go to 
the next question. "Road rollers" and 
"abortion" have taken the whole hour. 
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'l'be ~ Prime MiDlster and MID-
Ister of FlDaDee (Sbri MorarJI DeIal): 
Last year, that is, In 1966-67, they had 

asked for Rs. 17,50,00,000 for help 
in this matter. We gave them 
Rs. 17.50,00,000. They spent 
Rs. 13,50,00,000. 'fhis year, up to 
July, they asked for Rs. 30 crores and 
that also Is given; when more is ask-
ed for more is given. Therefore, there 
is no question of these things arising 
like this. But it is a question more 
for the State than for the Centre. It 
is they who have to deal with it. We 
cannot give them for the whole year 
or all that they wan t. 

Mr. Speaker: Question Hour is over. 
Short Notice Question No. 44. 

12 Jars. 

SHORT NOTICE QUESTION 

Ganelak Project 

-I-

S.N.Q. 44. Shrl Blbhutl Mi5hra: 
Shrl K. N. Tiwary: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether it is a fact that the 
work of the Gandak Project has been 
practically stopped for want of funds; 

(b) if so, the reasons therefor; 

(c) whether it is also a fact that 
the Central Government are contem-
plating to take over the Project from 
the State Government; and 

(d) if so, by what time? 

The MiDister of irrigation aDd Power 
(Dr. K. L. Bao):(a) to (d). The work 
of the Gandak Project is going on at 
the same tempo as last year. Due to 
financial stringency, the progress on 
the project could not be further acce-
lerated this year. The project will 
continue to be executed by the State 
Government and the Centre will pro-
vide such financial asslstanee as can 
be accommodated within the ava1labl8 
resourcu.. 




